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SHitl SYED SHAHABUDDIN: How 
do tbey come to know whetber the data is 
correct or not? It involves the interest 
of t be farm ers. 

(Engllshl 

SHRI YOGENDRA MAKWANA; 
When tbev have to enquire about the 
inputs and the cost of production, the 
Commission has to rely on the State 
Government for collection of data. It is 
a very trem endous (ask and it requires 
massive efforts and a lot of staff. That 
call only be don e through the State 
Governments. 

[Translilli l'n) 

SHRI SYBD SHAHABUDDIN: The 
statistical organisa tion conducts sample 
surveYs and also checks the data supplied 
by the Stat.!s ;ojepeodently. 

{English] 

SHRJ V. SOBHANADREESWARA 
RAO : MJY I know from the hoo. Minister 
whether it is a fac~ that in Chinl nearly 20 
tonnes of organi: manures are applied per 
hectare in addu ion to the chemica) 
fertl] izers and inorganic fertilizers? 
This is on~ of rhe impJrt :nt fdctors for 
increasing tl'e per aCre yields there. 

If so, what steps the Govc!rnment 
propose for more incr eased production of 
olganic ferdhzer in this country amooa 
tbe farmers as well as frl1m the Govern-
ment side? 

SHRI YOGE~Di{A ~lAKWANA: I 
want to ~U~1pJ ~ment and clarify what I have 
said in reply to the previous question. 
Sixt .. en (16) univer~iticsin different states 
and not the Stilte Governme'1t arc 
colh:clir~g the data on co~t cf cultivation of 
various crop3 for use by I he Agricultural 
COSh and Prices Commi~sion. 

So far as th e supplementary of the hon. 
Member IS conc~rned it does Dot arise 
froro the p~ esen' question. Tbis is 
JegardUli the Agricultural Costs anel 
Prices, but he bas asked about tbe manures 
ud chemicals. 

SHRI V. SOBHANADREESWAR.A 
RAO : I have not alked regarding the 
prices. I have asked reaardinl what steps, 
the Government propose to take ror 
increased production or or,aDie manurel 
among the little farmers? 

SHRf YOOENDRA MAKW ANA : It 
does not pertain to the main questiOD. 
I need a separete que.ion. 

[T,artslatlon] 

Working of ladlaD CooDd. of 
Agricultural Research 

+ 
*IS3. SHRI KAMLA PRASAD 

RAWAT: 
SURf ANIL BASU : 

Win tbe Minister of AGRICULTURE 
be pleased to atate : 

(a) whether Go\'crnment propOie to 
bold an enquiry into the workin, of the 
Indian Council of Agricultural Research in 
viow or a Dumber of suicide cases by its 
Scientists' ; and 

(b) if not t the reasons for not boJdina 
ao enquiry? 

[English] 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION fSHRIYOGENURA 
MAKWANA) : (a) and (bJ There is no 
proposal to bold an IDquiry iDto tbt" 
working of tbe Indian Council of 
A.ricuitul a1 Research. 

In th e wake of suicide committed by 
Dr. V.H. Sh:lh, Senier AlroDomilt and 
Associate Coordinator. All Indian Maize 
Improvement Project, Indian Aariculturo 
R.esearch Instltue in May. 1972, the 
wurking of tbe Indian Council of 
Agricultural Research was studlCd in depth 
by an enquiry committee under tho 
Chairmanship of Dr. P . .d. Gajendragadkar. 
On tbe balis of tbe recommendations made 
by tbat committee, the Indian Council of 
AlIiculturaJ Research was wmpletcl; 
Icsfructu(ed aDd its personnel policiCS were 
re'Vbed with a view to matchinl them to hs 
objectives as also to meet !be aapUilucDI of 
ita employ ... 
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saRI K4MLA PRASAD RAWAT: 
Mr. SpeJ.ker, Sir, I would liko to know 
from tbe hone Miai4lter wbether it ia a 
fact that in his suicide Dote, tbe scientist. 
R.R. Patro bad held the Director and the 
Secretary of Indian COUDeII of Alricultura) 
Researcb respoD"iblc for tbe cirCUDlItances 
that led him to commit suidde ? 

SHRI YOGBNDRA MAKWANA: 
Mr. Speaker, Sir, the OOPJ of the suicide 
Dote certaiDly carries tbele remarks, but 
tbere il no trutb in that. 

SRRI KAMLA PRASAD RAWAT 
Sir. I would like to know from tbe bon. 
Minister whetber tbe Gajendragadkar 
Commission aDd tbe Supreme Court bave 
leo/erly criHc s~d tbe workinl of Indian 
Cousd1 of Alricultural Research ? 

SRRI YOGENDRA MAKWANA: 
Sir. the .,commendations of the OajeDd-
raladkar Commission bave be eo implemen-
tad, but it i, in no \\-1' cODnected witb Ibe 
auicije of Shri Pat o. There wal some 
prob!.m in tne personal life of Shri Patro 
aDd-

--he was mentally disturbed wheo be 
committed suicide. 

(rrIUJ1Zalio,,] 

SHRI GIRDHARI LAL VY AS : Mr. 
S,eaker, SI; I want to know bow mao), 
luicldes bave been committed 10 far and 
what were the reasons behind tbe .. icicleS 
10 which the hOD. Minister baa referred? 
Also, bow Rlaoy recommendations or the 
Oajendra.adkar Commission bave boen 
.plemented and bow mao)' recommenda· 
doni ba,e Dot beeD implemeDted due to 
.1ticb tao. suicides arc beiDl committed ? 

IHIU YOGBNDllA MAK.WANA: 
lir, &br. scieDtilli have 10 far oommictcd 
.. ide. The, are-Dr. llaaba¥aD. 
Dr. Sbab aD' Dr. s.s. IIUL B.idIJ tblie 
dIr • ., tbere .re tecbDici-. 8Iut "110 •• 
........ iI1. 

r.,/trA) 

He wu in tbe teollaleal .. "ice of 
ICAR. 

[ TrIlltlItlIIOIl] 

SHRI P, NAMGYAL: Mr. Speak.r, 
Sir. al we bave read in tbe DeWlpapen, 
tbere u e mainl, two realODI for tbe 
suicides commlttfd by tbe scientilts. Tho 
fint II ,bat durilll tbe course of tbelr 
research. mu, ,ounl and brilliant 
scieDtistl develop or evolve new tecbDiquel 
and produce their own theories. but when 
it coma to the pubiicalioD of tbeir rOteareb 
papers, tbeir Immediate boss wants bi, 
name to be publisbed. be "ants bll name 
to be alsociated witb it, to wbieh tho junior 
lCilDt.lt resistl becaue that researcb bal 
bleD dOD. b, him .looe~ 

Tbe other realOn i. tbat the;e are ver, 
few promotioDal avenues in these services 
and a number 01 luperlellions bave alto 
taken place. Tbe brilliant leienUlb ar e 
al •• " victimiled. I want to know 
wbether tbe ~ernmeDt prOpose to take 
.ome I'Cpl to lave the leioDtiits from tbese 
two types of yictimilatioD 10 that such 
incidents do Dot take place ia futare' II 
it not pauible to provide them runnina 
Irael. 10 that iD tb. ovent of their not 
,etliD' promotion Ihe, ma, Dot ltapte 
in tbe arade and let frultrated in tho 
process 7 

MR. SPEAKBR: Tbo, mayor may 
DOt work, but tho, mus' let tbe ,rade. 

[&,11.] 

IHRI YOOBNDIlA MAKWANA: 
So far u Mr. Patro is C~rDed, tber c wal 
no such problem witb bim. As 1 Rid 
earlier, be alao bcloapd to the Tecbrucal 
Service of the lCAR.. He nov.r f •• arcbed 
wbieb .&1 claimed by blm, or wal claimed 
'" IOIIIIbody ,1_. al I r clUlt or.hich b 0 
_al feUltrat cd. That wa. DO' die r"\)D. 
Ia dle case of Mr. Palro, lb. lCAR. 
acIIDiailtrltioa .... IIaowD 8IOr. .,aapatb,. 
a. •• t wltll an aoojdID& ia 1"4 ad 101' 
WI ... nat.. 10& ._.... la, 



evea then disability allowance was liven 
to him. He wal promoted. He was 
recruited in T·2 Service. and he was 
promoted to T.6 Service-i.e. a very raDid 
promotion wal lived to bim. But there 
were certain reasons which are bil family 
realons which I do not want to disclose 
and disturb his family. If you want, I can 
disci 01'0. It is not ia the interest of tbe 
family of Mr. Patro; and, therefore. I say 
he has committed suicide because of 
perlOoal rea~on~. 

PROP. N.G. RANOA: Mr. Speaker. 
S if : I want a balr-aa-bour d iscuslion OD 
tbis. 

MR. SPS .. KER : Now Question 1 S4-
Mr. Kaahuma Reddy is not avail~ble. 
Question 1 S ~ : Me. M~h inhbai Patel i~ 
not present; Mr. Cbintamani Jena. 

Iacrease iD Uoemplo,meDt 

+ 
·1 S5. SHRI CHINTA \f -\NI lENA: 

SHRI PdOHANBHAI P.\ TEL: 

Will tbe Minister or LABOUR be 
pleased to Itate ~ 

(a) tbe Dumber of unemployed person, 
registered witb employment excbanKes in 
tbe country as 00 31 December, 1985; 

(b) whether tbe number or unemployed 
periODS Is iDee easiDg year ar, er year; 

(c) if so, tbe yearly iocrease in percen-
'lie 01 unemployed persons d ... ring tbe last 
tbree yearl; and 

(d) the lpecial measures beiol taken 
to provide jobs to the unemployed persoos 
and lolve tbe unemployment p{obltm ? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF LABO~R (SHRI P.A. 
SANGMA) : It ia. 1001 statement. I 
will bave to la, it oa tbe Table of tlao 
BouI .. 

SHRI CHINTAMANl JENA : Tbis 
is Dot a 10Da statement. Sir, I leek ,our 
protection. 

MR. SPEAKER : If it bad been a )011. 
statement. would you bave bern satisfied' 

SHRt CHINTAMANI lENA: No .. Sir. 
If the hOD. Minister bad read 1be statrment 
in the Hoese, the Bouae would bave known 
that be was mislending it. 

SHRI P.A. SANGMA : I can read it. 
I read it now. 

(a) to (c) The number of reai~teTed 

job-seekers, all of wbom may nOl oeces-
sari Iy be unemployed, on the live regilter 
of employed excbanges in the COUDtl'J 8.i OD 
311t December, 1985 i. 262.70 laths. 

The percentage of uDemplo,ed persoas 
is aVdilttble only for 1983 from the Surve)' 
of Emplo)'Olenl-Uncmploymcnt 01 the 38th 
Round of NSSO. Accord in. to tbe 
provisional results of tbis Surve, tbe 
percentage of usually un emplo,ed persool 
(aged S years and abovel doris8 J8DLlary-
June. 1983 are: 

Percent.p of UDemploJOd 
Rural Urban 

Mal. 1;45 3.56 

FemaJe 0.51 2.45 

(d) The Seventb Plao envisages aD 
annual .rowth rate or 5 per cent in GDP. 
Besides the lectoral prOlrammes~ the 
packale of povert, alleviation prolrammes 
such as NREP. RlEGP and IRDP. aimed 
at gi\·ioa self-employment and .. p 
employment to .te poorer sections of tbe 
community will continue OD a silllificaat 
seafe durin, tbe Se~cntb Pian. It is 
expected tbat addjti~nal tOlpk1mcDt of 
1be order of 40.36 millioD stardtrd peracn 
)oatI would be ,cncrated dUlina tile 
SlYeatb ..... 




